Government of India
Ministry of Finance,

Department of Revenue
Directorate  General of Human  Resource Nmﬂﬂ
Development fTrﬂlI

Indirect Taxes & Customs

C-4, Ground Floor, IRCON Building, %MAHHH

District Centre Saket,
| New Delhi-110017
NO.TIZB69HRDIWF-IV19 [1 o495 4o jo5 327 Dated: 9 3 February, 2021
To,
The Pr. Directors General/ Pr. Chief Commissioners (All)
The Directors General! Chief Commissioners (All)
Madam./Sir,

Subject:Grant of Financial Assistance for Preventive and Welfare measures for fighting
against COVID-19 in CBIC-reg,

Please refer to this office letter dated 02.04.2020 on the subject-mentioned above,

2 Financial assistance amounting to Rs. 5.25 crores was dishursed from the Welfare Fund
vide Sanction Order No. [/2020-21 dated 17042020 to 372 Commissioners’ HoDs for
Preventive and Welfare measures for fighting against COVID-19 in CBIC, 1o help the
employees as well as prepare the workplace to fight the menace of COVID-19 so as to ensure
seamless functioning of all the formations CBIC for continued supply of essential goods &
services in the country and providing eritical support to the taxpayers.

3, As part of the efforts of the Board to promote the welfare of staff and ensure the scamless
functioning of the formations of CBIC the Governing Body of the Customs & Central Excise
Weliare Fund has sanctioned the 2™ instalment from the Fund as financial assistance to the
formations under CBIC. The smount sanctioned is as under:

*  Rs 300,000/~ for Customs Commissionerates:
*  Rs. 2,00,000/- for GST Commissionerates: and
*  Rs 1,00,0000- for Directorates (per HoD),

A circular conveying the terms & conditions for wtilization of the assistance has been issued
vide letter of even number dated 23.02.202 | separately.

4, It is important to inform that in terms of the approved scheme, the 2™ instalment of the
financial assistance shall be released only to those formations which have completely
utilized the earlier sanctioned amount and have submitted the requisite uwtilization
certificates in this regard.



. It is observed that most of the formations have either not utilized the disbursed amount or
have failed 10 submit the Utilization Certificates (UCs) even afier extensions in timelines to
submit (UCs) and repeated reminders from this office. Out of 372 afore-mentioned formations
only 22 formations (Annexure-A) have completely utilized the financial assistance and have
submitted UCs and 54 formations (Annexure-B) have utilized major portion of assistance and
have less than Rs. 1,000/~ balance amount to be spent. However, 296 formations (Annexure-C)
have either not utilized assistance altogether or have major portion left 10 be utilized or have
failed to submit the LICs.

All Zonal Pr. Chiel” Commiossioners! Chief Commissioners’ Pr. Direclors General/ Directors
General are once again requested to submit a consolidated Commissionerate-wise utilization
certificates of sanctioned COVID-19 assistance in respect of their Zones in the prescribed
proforma by 1% Mareh, 2021(positively).

£, I'e 2™ instalment is presently being released to formations listed in Annexures ‘A’ & ‘B
which have either completely utilized the financial assistance or have less thun Rs. 100/~ lefi 1o
be utilized and have submitted the UCs in this regard. The 2™ Instalment shall not be released 1o
formations figuring in Annexure - ‘C". They are urged to completely utilize the financial
assistance and submit UCs by 1" March, 2021(positively) to avail of the 2™ instalment. No
further extensions shall be allowed beyond this date.

T The utilization certificates in respect of the 2 instalment (and balance amount of 1*
instalment in respect of formations listed in Annexure-B) is 1o be submitted within 6 months of
the release of the assistance. The Chief Commissioners! Directors General are therefore
requested 1o closely monitor the scheme so that the funds granted are utilized Judiciously,
effectively and timely and ensure that the requirements of field formations and individuals are
prompily met,

Yours sincerely,

Encl: as above W
020

{(Neeta Lall Butallia)
Director General

Copy lo: -

webmaster.cheeiicegate.gov.in, with a request 1o place this letter on CBIC's website.

the letter may also be flashed in the headlines,



| -I.ﬂr'

9 Formations which have completely utilized the assistance
S.No. [Commissionerate as  |Benificiary Commissioner/ ADGs |Amount to{Progressive Balance
per SAMPARK-2020 |Name be Expenditure (as
Disbursed |Per Report)
1 |Mangalore Commissioner, Central Excise & 1 30000 1 50000 0
Central Tax, Mangaluru
2 |Mysuru Comme., CGST, P:-iysm-: 150000 150000 0
3 |Indore Commr., Central Tax CGST, 150000 150000 0
Customs & CE, Indore
4 [Shillong, Customs (P) |Commr., Customs (P), Shillong 225000 225000 0
5 |Hyderabad - (Audit-l) [Commissioner, CGST (Audit-1}, 150000 150000 0
6 |Jaipur Pr. Commr., CGST & CE, Jaipur 1 50000 150000 o
7 |Thane Commr., CGST & CE, Thane 150000 150000 0
8 [|MNagpur-ll Commissioner, COGST & Central 150000 150000 1]
Excise, Nagpur-I
§  |MNashik |Commissioner, CGST, Nashik 1 50000 1 50000 0
10 |Nashik (Appeals) |Commissioner, CGST (Appeals), 150000 150000 0
Mashik
11 JPanchkula {Audit) Commissioner, CGST (Awdit), 1 50000 | 50000 ]
Panchkula
12 |Panchkula (Appeals) |Commissioner, GST (Appeals), | 50000 1 50000 0
Panchkula
13 |Ahmedabad (Appeals) [|Commissioner, Customs (Appeals), | 225000 225000 o
Ahmedabad
14 |Kolkata (Port) Commissioner, Customs (Port), 225000 225000 1]
Kolkata
15 |Patna (Prev.} [Commissioner, Customs (P), Palna 225000 225000 ]
16 JADG, GST ADG TS0 TS0 0
Intelligence, Nagpur
17 |ADG (HRM-1), New  |ADG, (HRM-I), New Delhi 75000 75000 0
Delhi
18 |ADG (HRM-II), New [ADG 75000 75000 L
Delhi
1% JADG, NACIN, Pr. ADMG 75000 73000 0
Mumbai
20 |ADG, NACIN, Pr. ADG 75000 75000 0
Cha ndigm'h
21 |ADG, DRI, Chennai  JADG T5000 T5000 0
2 |CESTAT, Kolkata CESTAT, Kolkata T5000 T50H} 0
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‘H Formations which have completely utilized the assistance
S.N |Commissionerate as | Benificiary Commissioner/ ADGs Name | Amount to be Progressive [Balance
& |per SAMPARK-202Z0 Disbursed Expenditure
1 |Ahmedabad-South Pr. Commr., CGST, Ahmedabad South 1,530,000 149856 144
2 |Ahmedabad (Audit) |Commissioner, CGST (Audit), Ahmedabad 1,50, 000 145665 335
3 |Rajkot (Appeal) Commissioner, (Appeal) CGST, Rajkot 150,000 149613 87
4 |Belagvi Commrissioner, CGST, Belagvi 1,350,000 | 45055 17
5 |Bengaluru-East Commissioner, GST East, Bangalore 1,50,000 | 4508 ¥
6 _|Bengaluru-North Commissioner CGST, Bengaluru North 1,50,000 | 49922 78
7 _|Belagvi {Audit) Commissioner, GST (Audit), Belagvi |, 50,000 149997 3
% |Indore {Appeals) Commissioner GST (Appeals), Indore 1,50,000 149907 03
9 |Ludhiana (Audit) Commissioner, CGST (Audit), Ludhiana 150,000 149390 610
10 |Chennai-Outer Comimr., GST & CE, Chennai Ouler | S0,000 149798 202
11 |Coimbatore { Appeals) [Commr., COST & CE, Coimbatore I, 50,000 149969 31
12 |Hyderabad Customs  [Commissioner, Customs, Hyvderabad 2.25,000 224886 114
13 [Hyderabad - (Audit-11) |Commissioner, CGST (Audit-11), [, 50,000 149807 193
14 [Jodhpur {Audit) Commissioner, CGST { Audit), Jodjpur 150,000 149948 2
15 |Bolpur Commr., CGST & CE, Howrah |, 50,000 1449375 625
16 |Haldia |Commissoner, GST, Haldia L, 50,000 149787 213
17 [Kolkata { Audit-11) |E’ummlssi|:rm:r. GST (Audit-11), Kolkata 1,580,000 149858 142
18 [Agra [Cammissioner, GST, Agra 150,000 149194] _ #06
19 |Kanpur |Commissioner, GST, Kanpur 1,50,000 149955 45
20 |Lucknow (Audit) |Commissioner, GST (Audit), Lucknow 150,000 149921 9
21 |Noida |Commr., Customs & Central Excise, Noida 1,50,000 149974 26
22 [Noida (Appesls) |Commissioner, CGST (Appeals), Noida 1,50,000 149996 4
23 |Belapur Commissioner, CGST, Belapur 1,50,000 149295 705
24 |Bhiwandi |Commissioner, CGST, Bhiwandi 1,530,000 1495927 LE]
25 |Raigad Commissioner, CGST & CE, Raigad 150,000 149602 398
26 |Raigad {Audit) Commissioner, CGST, Audit-Raigad 1,50,000 149471 2q
27 [Thane {Audit) Commissioner, CGST {Audit) Thane-Audit 1,550,000 149999 |
28 |MNagpur-1 Principal Commissioner, CGST & Central 150,000 149699 301
Excize, Nagpur-l
20 [Nagpur {Audit) Commissioner, COST (Audit), Magpur 1,50,000 149950 30
30 [Jamshedpur Commr,, CE, lumshedpur 150,000 | 45405 5
31 |Cochin Pr. Commr., CF, Cochin 1,550,000 149331 (i)
32 MCochin Customs Commissioner, Custom, Cochin 235 0k 224551 45
33 [Cochin Customs (P)  [Commr., Customs (P.}, Cochin 2,25, (M) 224853 147
34 Daman Commr,, CGST & CX, Daman 150,000 [ 4598 2
35 Wedodara-11 Commissioner, CGST, Vadodars-11 1,530,040 [ 45035) 6l
36 |Vishakapatnam PC, CGST, Visakhapatmam 1,50,000 [ 49573 427
|(Kakinada)
37 |Guntur Commissioner, COST, Guntur 1,50,000 | 49340] 60
38 [Dethi {(P.} Commr., Customs (Preventive), New Delhi 225,000 2243458 B3l
19 |Kolkata { Admn. & Pr. Commissioner, Customs, Kolkaia 2,235,000 2249946 4
Adrport)
40 [Mumbai {Audit) Commissioner, Customs {Audit), Mumbai 2,25.000 224475 525
41 [Lucknow (Prev.) Commr., Customs (F), Lucknow 2,25,000 224132 B6E
42 1ADG, Audit, Kolkata | ADG 75,000 74722 278




43 |ADG, GST ADG 75,000 T4960 40
Intelligence,
Ahmedabad

44 |ADG, GST Pr. ADG 73,000 74579 21
Intelligence, Chennai

45 |ADG, GST ADG 75,000 74995 5
Intelligence,
Visakhapatnam

46 |ADG, NACIK, A 75,000 T4978 22
Vadodara

47 |ADG, Systems & Pr. ADG 75,000 T457T1 429
Data Management,
Chennai

48 |ADG, Taxpayer ADG, Taxpayer Service, Mumbai 75,000 TATES 235
Service, Mumbai

49 | ADG, Taxpaver ADG 75,000 T4316 GE4
Service, Kolkata

50 JADG, Taxpayer ADG, Taxpaver Service, Ahmedabad 75.000| 74900 L0
Service, Ahmedabad

31 |ADMG:, YVigilance, ADMG 75,000 T495940 1
Clhiennai

52 |ADG, Vigilance, A 75,000 T498E 12
Hyderabad

53 |ADG, Vigilanee, ADG 75,000 T4347 653
Lucknow

54 |Belagvi (A ppeils) Commissioner, CGST (Appeals), Belagvi 1,50.000 149376 624
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Formations which have more than Rs. 1000/- as unutilized assistance
LA lc'ummininntnle as per |Benificiary Commissioner/ Amount to be Balance Progressive
SAMPARK-2020 ADGs Name Disbursed Expenditure (as
Per Report)

I Ahmedabad-Morth |Commissioner of Central GST, I, 50,046 130000 i
Ahmedabad Morth

2 Bhavnagar |Commr, CGST, Bhavoogar 1, 50,00H0 113875 35125

3 Ahmedabad- Commissioner, CGST, 1, 50,600 1 50000 i

(Gandhinagar) Gandhinagar

4 Baudch {Gandhidham) Commissioner, CGST, Kutch 150065 150000 ]
{ Ginathidham)

3 Hajkot |Commissioner, CGST, Rajkat 150,060 115080 30920

6 |Ahmedsbad (Appeal])  |Commissioner CGST (Appeal), 1,50,000 150000 0
Ahmedobad

T Rajkot [ Auwdith |Commissioner, CGST {Auwdit), 150000 150000 a
Rajkot

B Bengaluru-Morh-West  |Commissioner, Central Tax, 1,500,000 150000 i
hrth Wiesn

9  |Bengaluru-South |{Commissioner, GST South, 150,000 150000 0
Bangalore '-

10 |Bengaluru-West Commissioner, GST West, 1,50.000 150000 0
Bangalore

[} Bengaluru (A wdi-1) Commissioner, GST { Audit-11, IS0 1 50000 i
Bangalore

12 Bengaluru {Audit-IT} Commissioner, GET {Audi-IE-T), 1, 50400 150000 0
Bangalore

13 [Myswru (Awdit) [Commr., CGST, Mysore 150,080 27457 122543

14 |Bengaluru (Appeal-l) Commissioner, GST (Appeals-1), 150,000 150000 ]
Bangalore

15 |Bengnluru { Appeal-tl) Commr., Service Tax, Bangalore 1,506 150000 0

16 Mysuru {Appeals) Commissioner, G5T (Appeals}, 1,50 {kLE a2 53079
byzore

17  |Bhopal Commissioner, CG5T, Bhopal 150,45 120000 o

18 |Indore {Customs) Commissioner, Customs Indare 2,25 (i) 225000 o

19 Jabalpur Commissioner, OGST, Jabalpur | S0 00¢) 130000 i

20 |Raipur Pr. Commissloner, OGST, [ 50,0400 128944 21056
|Raipur

21 Lijjain Commissioner, CGST, Ujjain 1,50, 0040 150000 ]




12 |Bhopal {Audit) Commissioner, OST [ Audit), 1,50,0C0 1 50 0
Bhopal
Indore {Audit) Commissioner, GST (Auwdit), 1,50,000 1 50uee0 0
Indore
24 |Raipur {Andit) Commissioner GST (Audit), 1,50,000 1 500400 0
Raipur
25 |Bhopal (Appesls) Commisaioner, GST (Appeals), 1,50,0608 | SO000 ]
Bhopal
26 |Raoipur {Appeals) New Commissioner GST [Appeals), 1, 50,0006 30000 b
| Raspur
27  |Bhubaneshwar Pr. Commr., G5T & CE, 1, 50,000 150000 il
Bhubaneswar
% Rourkela | Commissioner, G5T, Rourkela 1,50, 0600 150000 ]
29  |Bhuboneshwar Cusioms I:‘.an:ninlnmr. Custons, 225 000 225000 il
(P} Bhubaneswar
30 |Bhuboneshwar (Audit)  |Commissionar, GST { Audit), 1,50, (ep 150000 0
Bhubaneswar
31 |Bhubaneshwar (Appeals) |(Commissioner, GST (Appeals), 150,00 150000 0
Bhubansswar
37  |Chandigarh Pr. Commissioner, CGST, 1,50,000 20025 125675
{Chandigarh
33 |lalandhar [Commissioner, CGST, Jatandhar 1,50,000 150000 i
34 |Ludhinna [Commissioner, CG5T, Ludhiana 1, 5000 150000 0
35 Shimla Commissioner, CG5T, Shimla 1,500,450 150000 ]
36 |Chandigarh (Audit) Commissioner, CGET (Audit), 1, 50,000 [1E25 138175
|Chandigarh
37 |Jammu (Audit) Commissoner, CGST (Audit), 150,000 150000 0
Jammi
38 [Ludhisna (Appeals) Commissioner, CGST (Appeals), 150,000 1 5000 i

Ludhiana




3%  |Chandigarh {Appeals) Commisaioner, CGST (Appeals), 1.50,000 33973 1ez2
Chandigarh

40 [Jommu {Appeals) Jammu { Appeals) 150,000 1 SRR 0

41 |Chennai-North Pr. Commissioner, GST Chenmai 1,550,000 | 50000 i}
Morth

42 (Chennai-South Commissioner, CGST Chenmnai 150,000 1 SRR LI]
Sauth

43 Puducherry Commr., G5T & CE, Puducherry 1,530,000 1 5030 i

44  |Coimbatore Commissioner, CGST, 150,000 150000 1]
Coimbatore

45 Trichy Commissioner, CGST, 1,550,000 ETEHE i
Thiruchirappalli

46 |Madurai Commissioner, G5T, Madumi 150,000 I50000 L

47 |Salem Commissioner, G5T, Salem 1.50,000 1500060 1]

48 [Chennai { Audit-[} Commmissioner, GST { Audit-[), 1,530,000 1 50000 i
Chennai

49 [Chennai { Audit-IT) Commissioner, GST { Audit-I1), 150,000 1 50000 L
Chennai

50 |Coimbatore { Audit) Commissioner, GST (Audit), 1.50,000 150004 L
Coimbatore

51 |Chennai {Appeals-1) PC, GET & CE, Chennai-Morth 150,000 1500040 L1

52 |Chennai (Appeals-ll)  |PC, GST & CE, Chennai-North 1,50,000 150000 0

53 Dielhi-Morh Pr. Commuissioner CGST Dedhi 150,000 150000 ]
Morth

54 |Delhi-Eas |Commissioner of Ceniral Tax 150,000 1500010 il
8T, Delhi East

55 Delhi-South Pr. Commissioner of CGST B, 50,000 T4315 TH6ES
South Dethi

56 |Delhi-West Commissioner, CGST, Delhi 1,50.000 150000 i
West

57 Delhi (Awdis-1) Commissioner, G5T {Audi-l}, | S0 000 TOREG Til44
Deelhi

58 Dielhi { Audif=1T) Commissioner, CGST Audit-11, 150,000 HOT03 B0297

Delhi




59 |Delhi (Appeals-l) Commissioner, CGST (Appeals),]  1,50,000 44130 105870
Delhi

60 |Deethi {Appends-11) Commissioner, CGST Appeals-[1 | S0, 00 150000 i

61 |Aganala Commr., GST, Agartala 1.50,000 116850 33150

62 Adzawl Commr., GST, Aizwl 150,000 | b0 L

63 |Dibrugarh Commissioner, GST, Dibrogarh 1,50,000 150000 o

&4 |Dimapur Commr., GST, Dimapur 1.50,000 1500 0

65 |Guwehati Pr. Commissioner, GST, 1,508,000 1 50000 L
Guwehati

66  (Imphal Commissioner, GST, Imphal 1,50,000 150000 0

67  |lanngar |Commissiongr, 55T, lianagar 1.50,000 150000 i

68 |Shillong Commr., GST, Shillong 150,000 150000 il

i1 Cruwahati (Awndit) Commissioner, GST (Auwdit), 50, (D 80807 69193
Guwahati

0 |Guwshati [Appeals) Commissioner, GET (Appeals), 1, 50,000 | SOO00 0
Guwahati

Tl |Hyderabad Commisssoner, COST, 1,50,000 1 500K} 0
Hyderabad

T2 Medchal Commissioner, CGET, Medchal 1.50,000 145% 148341

73 |Rangareddy Commissioner, CGST, 150,000 37370 112630
Rangareddy

74 |Secunderabad Commissioner, CGST, 1, 50,000 1164590 33510
Secunderabad

75 |Hyderabad - (Appeals-l} |Commissioner, CGST (Appeals- | 1,50,000 150000 0
13,

76 |Hydernbad - (Appoals-11) | Commissioner, OGST (Appeals- 150,000 ER0000 ]
i,

77 |Alwar Commissioner, CGST, Alwar 1,550,000 50448 So552

78 |Jodhpur Commissioner, COST, Jodhpur 1.50,000 6234 143766

™ |Udaipur Commr., CGST & CE, Udaipur 1.50,000 15543 114457

B [Jaipur (Audit) Commr., CGST & CE, Audit, 1,350,000 38015 111985
Jaipur

Bl |Jaipur { Appeals) Commissioner, CGET (Appeals), 150,000 T 500K 0
Jaipur

82 |Jodhpur {Appeals) Commissioner, CGST (Appeels), 1,50,000 T3 T4650

Jodhpur




83 |Howrah |Commissioner, CGST, Howrah 1,50 (W) 130000 i

Be  |Kolkata-Morth Pr. Commissioner, CGST, 1,550,000 150000 a
Kolkata Morth

5 Kolkata-South {Commissioner, CGST, Kolkata 1, 50,000 | 5850 134150
South

86 |Siliguri {Commissioner, CGET, Siligun 50,040 150000 i

87 |Durgapur (Audit) ||:mmissim=r. CGST (Audit), 150,000 5317 144683

; L

£% Keplkata [ Awdit-1) Commizsioner, GST { Audit-[1, 150,000 150000 ]
Kollcata

89 |Kolkaia (Appeals-1) Commiszioner, GST Kolkata 1,500, (e FE0000 ]
(A ppeals-I)

80 (Kolkatn (Appeils-ll) Commissioner, G5T Kolkata I,50, 00 150000 ]
{Appeals-T)

91  |[Siliguri (Appeals) |Commissioner, CGST (Appeals),|  1.50,000 150000 0
Siliguri

9% Allahabad Commissioner, GST, Allahabad 150,04 150000 ]

91 |Lucknow Pr. Commissioner, GST 1,50, (W F50000 ]
Lucknow

Q4 |Varanrasi [Commissioner, GST, Varanas] 150,000 150000 i

95 |Kanpur {Audit) Commissioner, GST (Audit), 1,50, 00K [ 50000 1]
Kanpur

06 |Allnhabad { Appeals) Commizsioner, GET (Appeals), 150,000 [ 30000 0
Allahabad

97 |Lucknow [Appeals) Commissioner, GST (Appeals), 1,550,000 | SOO0O0 0
Lucknow

a8 Meerut Pr. Commissioner, CGST, 150,000 150000 (1]
Mleerut

00 |Ghariabad Commr., OGST, Ghaziabad 150,000 150000 0

100 |Gawtam Budh Magar Commissioner, COST, Gautam 1,50,000 101495 48305
Buddh Magns

101 |Dehradun Commissioner, CGST. Dehradun 150,000 60295 ROTHS

102 |Meerut {Audit) Commissioner, COST {Audit), 1,50,000 123772 26228
Meerut

103 |Moido {Audit) Commizsioner, CGST {Audit), |1,50,000 24596 125404
TMokda

104 |Dehradun {Adit) Commissioner, GST (Audit), 1,506,000 1. 500HMD [1]
Dehradun

105 |Meerut (Appeals) Commissioner, CGST {Appeals),|1.30,000 4212 145788
Meerut

106 |Dehradun (Appeals) Commissioner, CGST (Appeals),|1,50,000 150000 ]
Dehradun

107 |Noida Customs Pr. Commigsioner, Customs 2.25,000 1056 223044
Moida

108 |Mumbai (Cenral Zone)  |Pr. Commr., COST, Mumbsai- 1,50,000 1 S0 L

Central




C10% |Mumbai (East Zone) Fr. Commissioner, CGST, 150,000 61744 8E256

Mlumhbai-East

[10 [Mumbai (West Zone) |Commissioner, CGST, Mumbai- 1, 50,000 130000 0
Wast

I [Mumbai {South Zone) Pr. Commissioner, CGST, 1,560,000 150000 i
Mumbai-South

112 [Mavi Mumbai Commissioner, COST & CE, 1.50,000 G363 143637
Mavi-MMumbai

113 |Palghar Commr, G5T, Palghar 150,000 1 5M L

114  |Thane Rural Commissioner, CGST, Thane 1,50,000 1 50000 1]
Rural

115 |Muambai ( Awdit-T) Commissioner, CGST, Awdit-1, 150,000 55506 Gddtg
humbai

116 |Mumbai  Audi=-11) Commissioner, COST, Auodit-T1, 150,000 150000 0
hlumbal

117 Mumbai {Awdit-11T} Commissiner, CGST [ Audit-111), 150,000 150000 0
Mefumba

118 |Mumbai (Appeals-1) Commr., CGST & CE, Appeals- 1,500,000 150000 0
1. Mumbai

11%  |Mumbai ( Appeals-11) Commissioner, CGST, Appeals- [, 50,06 G590 B9410
11, Mumbai

120 |Mumbai (Appeals-1ll)  |Commissioner, CGST, Appenls- 150,000 80308 696092
111, MMumbai

121 |Thane [Appeals) Commissioner, OGST (Appeals) 1,50 00 120000 0
Thane

122 |Raigad { Appeals) Commr., CGST & CE, Appeals- 1,50, KN} 45643 (04337
Raigad

123 |Aumangabad |Commissioner, GST, 150,000 70844 79156
Aurangabad

I24  |Faridabad [Commissioner, DGET, Faridabad I, 50,000 130000 i

125 |Rohtak |Commissioner, CUST, Bohiak 1, 50,000 150000 0

126  |Panchkula |Commissioner, CGST, 1,50,000 118025 31978
Panchkula

127 |Gurogram { Audit) Commissioner, COST (A udit), 1.50,000 | 50000 1]
Crurugram

128 |Gurogram [Appenls) Commissioner, CGST (Appeals], 150,000 | S aleleld 0
Gumgmm

129 |Goa Customs Commisssioner, Customs, Goa 2,125,000 225000 0

130  |Pune Customs Commissioner, Customs, Pune 2,215,000 2500 (1]

131 Goa Coanmissioner, GST, Goa 150,000 136003 13597

132 [Kolhapur Commissioner, GST, Kolhapur 150,004 40984 116




133 |Pune-l |Commissioner, GST, Pune- 1,50 06 150000 i

134 |Pume-ll |Comimr,, G5T, Pune-[1 §50,000 20488 128512

135 |Pune [ Audit-T) Commissioner, GST {Audit-11}, 150,000 15000 0
Pune

136 |Pune (Audit-Il} Commissioner, GST ( Audit-11), 150,000 150000 0
Puine

137 [Pune (Appeals-) Commissioner, GST [Appeals-T), 1,530,000 1 50RRH) 0
Punz

138 |Pune (Appeals-1i) Commissioner, GST (Appeals- 1,50,000 150000 [}
i1}, Pung

139 |Goa (Appeals-11) Commissioner, GET (Appeals- 150,000 150000 i
), Goa

140  |Painn-| Commr., CE, Patna-1 1, 50,000 1500400 ]

141  |Patna-11 Commissioner, COST, Patna-11 1,50,000 41520 108480

142 |Ranchi Pr. Commrissioner, GST, Ranchi 150,000 Q5857 54143

143 |Ranchi { Audit) Commer., CE{ Audit),Ranchi 1,50,000 | a0 0

144 |Patnn (Appenls) Commissiones, DOST {Appeal), 150,000 [ SOO00 (!
Patna

145  |Ranchi {Appeal) Commissioner, COST [Appeal), 150,000 | SDO00 [}
Ranchi

146  |Thiruvananthapuram Commissioner, CG5T & CE, 150,000 75459 74541
Thiruvananthapuram

147 |Calicot (Kozhikode) Commissioner, COST, Calicut 150,000 26123 123877

148 | Cochin (Audit) Commissioner Central Tax 1,50,000 18245 111755
{Audit), Cochin

148 |Cochin [Appeal) Commissioner Central Tox 1.50,000 1.50R0RM} [1]
[Appeal), Cochin

150  |Surat Commissioner, CGST, Surat 150,000 T4858 73142

151  |Vadodara-l Pr. Commissioner, COST, 1,540,000 2050 147950
Vadodara-1

152 |Surat (Audit) Commissiones, GST [ Auwdit), 1,530,000 17940 GEZ1D
Surat

153 |Vadodar {Auwdit) Comimissioner, CGST {Aundit), 1.50,000 127098 22002
Vadesdara

154 |Surni {Appeals) Commizsioner, CGST {Appeals), 150,000 61175 53825
Surnf

155  |Vadodara (Appeals) Commr., DGST & CX, Appeals, 1,530,000 -27187 177287
Vadodara

156 |Tirupati Commr., CGST, Tirupati 50,000 | 50000 0




157 |Visakhnpatnma Customs  [Pr. Commissioner, Customs, 2,25,000 225000 0
Wisakhapatnom

158 JOC (P), Vijavawada Commissiones Cusioms (P, 2,25,000 2250MY L1}

| Vijayvawada

159 |Guntur ({Audit) Commiszioner, COST [Audit), 1,50, 000 | 50000 !
Guntur

160 |[Guntur {Appeals) Commissioner, GST (Appeals), |, 50,000 1 50000 0
| Cruniur

161 Ahmedabnd |Commissioner, Cusioms, 225,000 41285 63715
Ahmedabad

162 [Jamnagar (P} |Commr,, Customs (P.), Jamnagar 2.25.000 6161 218839

163 |Kandla |Commissioner, Custams, 225 000 225000 0
Kandla

164 |Mundra |Commissioner, Customs, 225,000 225000 i
Sundra

165 |Bengahuru (Abrpor & Air [Commr, of Customs, Bengalury 2.25.000 2250040 0

Carge)

166 |Bengaluru {Commr, of Customs, Bengalura 225000 %0 221950

167 [Mangaluru |Commr., Customs, Mangalore 2,25 (e 135750 89250

168  |Chennai-l { Airpart) Do 2,25,000 6520 718480

169  |Chennai-VII (Air CBEEG! L3 2. 25 (e 2935349 518539

170 [Chennai=ll {Import} (8] 2,25,000 B20T9 1492921

171 |Chennai-IIl {Preventive) (DO 225000

172 [Chennai-IV {Exponi} (b ) 2 3% D00

173 |Chennai-VI1 (Gen) Customs, Chennal-VI1T 225,000

174 |Chennai-VIIT Auwdit) Do 2,25 D

175 |[Chennai-IX (Appeals-1)  |DO 2,25.000

176  |Chennai-X {Appeals-11)  |DO 2,725,000

177 |Chennai-1X (Appeals-1)  |DO 225,000




178 [Delhi {Alrport & General) |Commissioner, Customs (Airport 225,000 A5 0000 430154
&eGen), New Delhi
179 |Customs {Appeals) Commissioner, Customs 225,000
{Appeals), Delhi
180 |Deelhi Air Cargo (Import) | Commissioner, Delhi Air Cargo 2.25,000 225000 (1]
(Impart}
I81 |Delhi Air Cargo (Export) |Commissioner, Delhi Air Cargo 2,235,000 225000 o
[ Export)
182 [Dethi 1CD {Import) Pr. Commr., Cusioms 2,25,000 225000 0
|(Breventive), Mew Delhi
183 |Delhi ICD (Export) Commr., Customs (Preventive), 2,25,000 225000 0
Mew Delhi
184  |Deelhi ICD Commissioner, Customs, 1CT, 2,25 D) G003 | 2T
(PATPARGANI) New Delhi
185 |Customs (Adwdit) Commiszioner, Customs (Audit), 2,25 (e 225000 [l
Drlhsi
186 |Ludhinna (ICD) Commissioner, Cusioms 2,25 (el 39451 185549
Ludhiana
I87 |Amritsar (P} | Commissioner, Customs [Prev.), 2,25 () 117933 [07067
Amritsar
188 [Jodhpur () Commissioner, Customs, 2,25 (M) 25000 0
Jodhpur
169 |Kolkaia (Prev.) Commissioner., Customs (P.), 2,25 000 225000 ]
West Bengal, Kolkaia
190 |Mumbai (General) Pr. Commissioner, Customs 2,25 00 223000 ]
(CGen), Mumbai Zone-|
191 |Mumbai {fmpori-1] Commissioner, Customs (Import- 2,25 [ 168760 55240
1), Mumbai
192 |Mumbai (Impori-T) Commissioner, Customs (Import-| | 2,25,000 325000 0
13, Mumbai
193 |Mumibai (Export) Commissioner, Cusioms 2,25 000 225000 i
|Epart), Munibai
%4  |[Whava Sheva General EEﬂmmr.,C‘lﬁ-‘lm'rr!-, Whava Sheva 2,25,000 2zs000 0
25 |Mhava Sheva-l Commr,, Cusioms, Whava Sheva 2,25,004 223000 0
196 [MWhava Bheva-1l Commr., Customs, Mhava Sheva 225,000 225000 0
197  |Whava Sheva-IIl |Commr., Customs, Mhava Sheva 2,25 D) 225000 ]
198 [Mhava Sheva-V Cammr., Customs, Nhave Sheva 2,25, 000 225000 f
199 |Whava Sheva-11 (Comme., Customs, Nhaove Sheva 225 00 225000 0
200 [Mumbai-l {Adrport) {Cammissioner, Airport 2,25 000 507969 67031




Ahmedabad

© 2001 [Mumbal-Tl {Airport Commissioner, {Air port Special 2,25,000 0

Specinl Cargn) Cargo)

202 Mombai-ll1 (Alr Cargo Commissioner, { lmport) 2. 25,000 0
Impart)

203 |Mumbai-IV (Air Carge [Commissioner (Export) 225 00 0
Export)

204 [Mumbai-V [ Air Cargo Commr., Customs -V [General), 225,000 0
Complex General) Murmbai

205 |Mumbai-V1 (Prev.) Commr., Customs (Preventive], 2,25,000 225000 o

Befumbai
206 | Tuticorin Cominr., Customs, Tulicorin 2,235,000 225000 1]
207 |Thiruchirappalli Commissioner, Customs (P), 225,000 225000 0
Thiruchirnppalli

208 |ADG, ARM, New Delhi |Pr. ADG 75,000 TE000 0

209 jADG, ARM, Mumbai Fr. ADG 75,000 13800 G

210 |ADG, Anti-Profiteering, |ADG 73,000 75000 0
Mew Delhi

201 [MNational Anti Chalrman 75,000 73000 L
Profitcering Authorty

212 [ADG, Audit, New Delhi |ADG 73,000 13000 i
(H)

213 |ADG, Audit, Pr. AMG 73,000 7000 ]



















